
ORISSA HIGH COURT

FILING REPORT AS ON :18/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000038/2020 MONALISHA CONSTRUCTION AVITJIT PATNAIK  / /

VS VS ()

THE CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COALFIELDS LTD. //

2 BLAPL/0008316/2020 SUBHENDRA MOHANTY @ GANU SANGRAM RATH KONARK /128 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0008317/2020 MADHU @ MADHUSUDAN DURGA GAGAN BIHARI SINGH KOKSARA /231 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0008318/2020 HIMANSU LENKA PANCHANAN PANIGRAHI  /299 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0008319/2020 CHIKU @ PRADYUMNA KUMAR PATRA S.K.MOHANTY BHANJANAGAR /540 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0008320/2020 BALIA MALIK @ MAHAR JYOTIRMAYA SAHOO BARGARH SADAR /253 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0008321/2020 SAHADEV GANDA DIGAMBAR SETHI MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0008322/2020 BANA @ BANAMBAR PRADHAN ADITI HOTA COLLIERY /274 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0008323/2020 SARAT KUMAR PANDA SOURA CHANDRA MOHAPATRA PURI TOWN /204 /2020

VS VS SPECIAL JUDGE, PURI(Puri)

STATE OF ODISHA Spl/0000126/2020

10 BLAPL/0008324/2020 MALA BETI PUSPAMITRA MOHAPATRA PODIA PS /43 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0008325/2020 ZILAN KHAN AMLAN SHAKTI PAUL BALANGA /108 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0008326/2020 NIRANJAN BASTI KISHORE KU MISHRA SEA BEACH /183 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0008327/2020 BIGHNARAJ MAJHI A.K.DASH SINDHIKELA PS /93 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0008328/2020 TAPAN BHOSAGAR ARJUNA CH. BEHERA BARGARH /225 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0008329/2020 KSHIRODRA PANDEY A.K.SAHOO BIJEPUR /167 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0008330/2020 RANJIT SANANGI ASHOK KUMAR APAT KANJIPANI /65 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0008331/2020 KHIROD CHANDRA PATRA SATYA RANJAN MULIA GURUDIJHATIA /111 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0008332/2020 GULU @ ACHYUTANANDA MISHRA B.R.TRIPATHY SONEPUR /161 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0008333/2020 DEBARAJ MEHER SURYAKANTA DWIBEDI SONEPUR /188 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0008334/2020 DILIP GHIBELA JAGABANDHU SAHU PATNAGARH /134 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0008335/2020 SUBHENDU DAS BRUNDABAN ROUT CHAULIAGANJA /30 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0008336/2020 AKASH BALMUCH ARIJEET MISHRA KALINGA NAGAR /115 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0008337/2020 LALITA MOHAN DAS PRADIPTA BEURA BEGUNIA P.S. /220 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0008338/2020 JANJALI SETHY SURESH KUMAR JENA BARI /171 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0008339/2020 DULA SAHU SURYAKANTA DWIBEDI TITILAGARH /408 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0008340/2020 RANJIT KANHAR AMULYA RATNA PANDA PHIRINGIA /74 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0008341/2020 JAKSHYA PATAMAJHI MAHES DAS KOTOAGARH /71 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0008342/2020 SUBASH BEHERA RABINDRANATH PRUSTY  / /0

VS VS ()

STATE OF ODISHA //

29 BLAPL/0008343/2020 RATIKANTA PRADHAN S.R.MULIA JAGATPUR /373 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0008344/2020 MUSA @ BIJAYA KUMAR JENA MD.G.MADANI DHAMNAGAR /153 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0008345/2020 HARI KHADA ASIT KU JENA MATHILI /146 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0008346/2020 P. ISWAR ACHARY BIBHUDANANDA MOHAPATRA BADABAZAR /14 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0008347/2020 MAHESWAR BISWAL MAHES DAS JAGANNATHA PRASAD /218 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0008348/2020 SURABHI KAPOOR TUSAR KUMAR MISHRA TANGARPALI /187 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0008349/2020 SHANKAR MOHANTA PRANAB KUMAR SAMANTRAY KARANJIA /116 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0008350/2020 CHABINDRA NAIK B.R.TRIPATHY BIRMAHARAJPUR /131 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0008351/2020 PRASANTA KUMAR PRAHDAN @ BAPI BISWAJIT NAYAK PIPLI /113 /2018

VS VS ()

STATE OF ODISHA //

38 BLAPL/0008352/2020 MANOJ MANDAL ASIT KUMAR JENA  / /0

VS VS ()

STATE OF ODISHA //

39 BLAPL/0008353/2020 ROJALIN SAHOO SAMBEET PATTANAYAK ASTARANGA /55 /2018

VS VS ()

STATE OF ODISHA //

40 CMAPL/0000252/2020 PRANA KRISHNA JENA SACHIDANANDA SAHOO  / /

VS VS ()

RAMAKRISHNA JENA //

41 CMAPL/0000253/2020 SANTOSH KUMAR DAS ADV  / /

VS VS ()

CHAIRMAN, BALASORE GRAMYA BANK //

42 CMP/0000630/2020 TEJRAJ PANDA RAMCHANDRA RATH  / /

VS VS ()

MURALI NAG //

43 CMP/0000631/2020 ABHINASH BEHERA SUBRATA PANDA  / /

VS VS ()

BELALSEN RAJ //

44 CMP/0000632/2020 MATA NAYAK @ PRADHAN PRAFULLA CH. DAS  / /

VS VS ()

RAGHUNATH SOREN //

45 CONTC/0005148/2020 JATADHARI PRADHAN GHANASHYAM DASH  / /

VS VS ()

SATYABRATA SAHU //
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46 CONTC/0005149/2020 KHETRA MOHAN KUNDU ADV  / /

VS VS ()

SASWAT MISHRA //

47 CONTC/0005150/2020 GAYATRI MOHAPATRA SUBRAT SATPATHY  / /

VS VS ()

SASWAT MISHRA //

48 CONTC/0005151/2020 MADHUMITA PATRA SUBRAT SATAPATHY  / /

VS VS ()

SASWATA MISHRA //

49 CONTC/0005152/2020 SALURANI SAHU DILIP KUMAR PATNAIK  / /

VS VS ()

ASWINI MISHRA //

50 CONTC/0005153/2020 BABULA PRADHAN ADV.  / /

VS VS ()

SATYABRATA SAHOO //

51 CONTC/0005154/2020 IDBI BANK, BHADRAK BRANCH GURUDUTTA KAR  / /

VS VS ()

HARIKISAN GUPTA //

52 CONTC/0005155/2020 RATNAKAR RAY R.R.DAS(A)  / /

VS VS ()

SATYABRATA SAHU //

53 CONTC/0005156/2020 GIRI GOBARDHAN MAHANTA PRAKASH K. MISHRA  / /

VS VS ()

SWAYAM MALLIK //

54 CONTC/0005157/2020 SURENDRA KUMAR BEHURIA ADV.  / /

VS VS ()

SASWAT MISHRA //

55 CONTC/0005158/2020 M/S.FUTURE TECHNOLOGIES ADV.  / /

VS VS ()

SABYASACHI MOHAPATRA //

56 CONTC/0005159/2020 SIDDHARTH ANEJA SABYASACHI MISHRA  / /

VS VS ()

RAKESH ASTHANA //

57 CONTC/0005160/2020 SANSARA JAGAT @ MOHANAND ADV.  / /

Page 5/40



ORISSA HIGH COURT

FILING REPORT AS ON :18/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

SURENDRA KUMAR //

58 CONTC/0005161/2020 MADAN MOHAN PARIDA BIREN SANKAR TRIPATHY  / /

VS VS ()

BIRA BIKRAM YADAV //

59 CONTC/0005162/2020 BHABANATH SAHU ADV.  / /

VS VS ()

TAHASILDAR,RAIRAKHOL //

60 CONTC/0005163/2020 MOHAN JENA ADV.  / /

VS VS ()

KISHORE KUMAR PANDA //

61 CONTC/0005164/2020 GAJANAN PRADHAN ADV.  / /

VS VS ()

PRADEEP KUMAR DASH //

62 CONTC/0005165/2020 MADAN MOHAN BHUYAN MD.G. MADANI  / /

VS VS ()

SASWAT MISHRA //

63 CONTC/0005166/2020 PRAVATI KUMARI SINGH ADV  / /

VS VS ()

SATYABRATA SAHOO //

64 CONTC/0005167/2020 CHAKRADHAR MOHANTA ADV.  / /

VS VS ()

SATYABRATA SAHU //

65 CONTC/0005168/2020 MANGARAJ PRADHAN ADV  / /

VS VS ()

PRADEEP KUMAR DASH //

66 CONTC/0005169/2020 SUBASINI SETHY J.K.KHUNTIA  / /

VS VS ()

SALINI PANDIT //

67 CONTC/0005170/2020 HAREKRUSHNA ROUT ADV.  / /

VS VS ()

NIHAR RANJAN SWAIN //

68 CONTC/0005171/2020 BIJAYA KRUSHNA NAYAK ADV  / /

VS VS ()
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G.MATHI //

69 CONTC/0005172/2020 GYANENDRA KUMAR MOHANTY ADV.  / /

VS VS ()

CHITTARANJAN PATRA //

70 CONTC/0005173/2020 SURYANARAYAN MISHRA B.S.PANIGRAHI  / /

VS VS ()

DR. MADHUSMITA SAMANTARAY //

71 CONTC/0005174/2020 KAILASH CHANDRA SWAIN ADV  / /

VS VS ()

SATYABRATA SAHU //

72 CONTC/0005175/2020 PUSPALATA JENAMANI ADV  / /

VS VS ()

CHAKRAVARTI SINGH RATHORE //

73 CONTC/0005176/2020 RATNAKAR PADHI ADV  / /

VS VS ()

SARAT GIRI //

74 CRLA/0000586/2020 NANDA NAIK@SUSANTA KUMAR NAIK BISWANATH PATNAIK JAGANNATHA PRASAD /106 /2017

VS VS ()

STATE OF ODISHA //

75 CRLLP/0000035/2020 STATE OF ODISHA ADDL.GOVERNMENT ADVOCATE TELKOI /102 /2015

VS VS ()

SATING MALHAR //

76 CRLMC/0001629/2020 DURGA SANKAR MOHANTY AMIT PRASAD BOSE  / /0

VS VS ()

STATE OF ORISSA //

77 CRLMC/0001630/2020 PRAMODA CHANDRA SAHOO JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

78 CRLMC/0001631/2020 PRAMODA CH.SAHOO JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

79 CRLMC/0001632/2020 JYOTSNA NAIK ANUPAM DASH DEOGARH /120 /2017

VS VS ()

STATE OF ODISHA //
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80 CRLMC/0001633/2020 DILLIP DIGAL ANIRUDHA DAS RAIKIA /4 /2020

VS VS ()

STATE OF ODISHA //

81 CRLMC/0001634/2020 PRAMOD SATAPATHY @KAMA SANJEEB BEHERA  / /0

VS VS ()

STATE OF ODISHA //

82 CRLMC/0001635/2020 TUSHAR RANJAN PATJOSHI MANAS CHAND DHARAMGARH /144 /2020

VS VS ()

STATE OF ODISHA //

83 CRLMC/0001636/2020 ARUN KUMAR DIGAL @ DIGALO ANIRUDHA DAS RAIKIA /4 /2020

VS VS ()

STATE OF ODISHA //

84 CRLMC/0001637/2020 MAHADEV BHOI K.K.DASH ATTABIRA /46 /2020

VS VS ()

STATE OF ODISHA //

85 CRLMP/0001437/2020 NM MANAGEMENT SERVICES SIVA SANKAR CHAINI  / /0

VS VS ()

STATE OF ODISHA //

86 CRLMP/0001438/2020 TRUPTIMAYEE MISHRA T.PANIGRAHI  / /0

VS VS ()

D.G. OF POLICE ,BUXIBAZAR //

87 CRLMP/0001439/2020 KUNI MAHAR PARTHA SARATHI DAS JANKIA P.S. /22 /2020

VS VS ()

SUPERINTENDENT OF POLICE,KHURDA //

88 CRLMP/0001440/2020 HIRABATI BAG SWAYAMPRAVA DASH LARAMBA /108 /2020

VS VS ()

STATE OF ODISHA //

89 CRLMP/0001441/2020 RUBINA SETHY MANOJ KUMAR MALLICK  / /0

VS VS ()

STATE OF ODISHA //

90 CRLMP/0001442/2020 SUKANTA KUMAR DASH BALARAM NAYAK  / /0

VS VS ()

STATE OF ODISHA //

91 CRLMP/0001443/2020 BABAJI CHARAN PADHY D.R.BEHERA  / /0
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VS VS ()

SUPERINTENDENT OF POLICE,BHADRAK //

92 CRLMP/0001444/2020 NAVA KUMAR SAHU NIRANJAN MAHARANA  / /0

VS VS ()

STATE OF ODISHA //

93 CRLMP/0001445/2020 SARADA PRASAD SAMANTRAY A.PATTANAIK BALIANTA P.S. /94 /2017

VS VS ()

STATE OF ODISHA //

94 CRLMP/0001446/2020 SAMARJIT MOHANTY S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

95 CRLREV/0000442/2020 NIRJHAR BISWAS BHAWANI PRASAD TRIPATHY  / /0

VS VS ()

SONALI BISWAS //

96 FAO/0000698/2020 GOURANG CHARAN ROUT BIBEKANANDA NAYAK  / /

VS VS ()

STATE OF ODISHA //

97 MACA/0000742/2020 DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.SAUMENDRA KUMAR GHOSE  / /

VS VS ()

SAKUNTALA MALLICK //

98 MACA/0000743/2020 DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.SAUMENDRA KUMAR GHOSE  / /

VS VS ()

SAKUNTALA MALLICK //

99 MATA/0000104/2020 SWATI PATRA AMIT PRASAD BOSE  / /

VS VS ()

MANOJ SENAPATI //

100 RVWPET/0000328/2020 BIBHUTI BHUSAN MOHAPATRA ADV.  / /

VS VS ()

UNION OF INDIA1 //

101 TRP(C)/0000197/2020 MANASI BEHERA RAMANI KANTA PATTNAIK  / /

VS VS ()

DAYANIDHI BEHERA //

102 WA/0000694/2020 BHARAT CHANDRA BEHERA MANOJ KUMAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

103 WA/0000695/2020 ARUN KUMAR SINGH SANGRAMJIT PANDA  / /

VS VS ()

REGIONAL TRANSPORT OFFICER ROURKELA //

104 WA/0000696/2020 INDUSTRIAL PROMOTION AND INVESTMENT CORPORATION OF ODISHA LTD. (IPICOL)SAURYA KANTA PADHI  / /

VS VS ()

BIMBADHAR PANDA //

105 WA/0000697/2020 INDUSTRIAL PROMOTION AND INVESTMENT CORPORATION OF ODISHA LTD. (IPICOL)SAURYA KANTA PADHI  / /

VS VS ()

KARIM KHAN //

106 WA/0000698/2020 INDUSTRIAL PROMOTION AND INVESTMENT CORPORATION OF ODISHA LTD. (IPICOL)SAURYA KANTA PADHI  / /

VS VS ()

MAHENDRA KUMAR KAR //

107 WA/0000699/2020 CHITTA RANJAN NAYAK SAGARIKA SAHOO  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0031653/2020 RAVI KUMAR SONI BISWARANJAN DALAI  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0031654/2020 KANCHAN ENTERPRISES BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0031655/2020 DHANURJAY HARIJAN ALOK KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0031656/2020 KISHOR CHANDRA MOHANTY SACHIDANANDA DASH  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0031657/2020 ARJUN KUMAR ROUT @ ARJUN ROUT PRAFULLA CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0031658/2020 SUNITA GARNAIK ASHOK KUMAR APAT  / /

VS VS ()

STATE OF ODISHA M/S BIDYADHAR MANSINGHP.R.K.PATRO,A.BEHERA//
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114 WP(C)/0031659/2020 RABINDRA KUMAR TRIPATHY L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0031660/2020 SQUADRON LEADER AMRIT KHUNTIA SOMDARSAN MOHANTY  / /

VS VS ()

UNION OF INDIA //

116 WP(C)/0031661/2020 PRASENJEET PATI SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

117 WP(C)/0031662/2020 KANHU MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0031663/2020 PICHHARU MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0031664/2020 BASUDEV PRADHAN BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0031665/2020 GURU PRASAD JENA AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0031666/2020 SUBHRAKANT JENA SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

122 WP(C)/0031667/2020 HEMANTA KUMAR BISOI BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0031668/2020 GOPINATH SATAPATHY TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0031669/2020 PRANATI MOHANTY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0031670/2020 NIBEDITA SWAIN K.K.SWAIN  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0031671/2020 NIRJHARA MARUTA BAISAKH PRADEEP KUMAR DAS  / /

VS VS ()

CHAIRMAN, PARADEEP PORT TRUST, JAGATSINGHPUR //

127 WP(C)/0031672/2020 BIREN KUMAR SAMAL S.C.DEV DASH  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0031673/2020 SACHIKANTA PRADHAN S.C.DEV DASH  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0031674/2020 KALANDI CHARAN MOHAPATRA S.C.D.DASH  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0031675/2020 TUSAR KANTA MOHANTY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0031676/2020 NIRMAL KISHORE RATH  / /

VS VS ()

THE ODISHA STATE BAR COUNCIL //

132 WP(C)/0031677/2020 SATYABATI DWIDEBI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0031678/2020 TRILOCHAN MANIK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0031679/2020 HARIHARA SAHOO H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0031680/2020 SUKESHINI RATH H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0031681/2020 ACHARI SABAR H.K.ROUT  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0031682/2020 PRASANTA KUMAR BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0031683/2020 SRIDHAR NANDI H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0031684/2020 JIBANANDA SATPATHY SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0031685/2020 ASHISH KUMAR BAGARTY ASHOK KUMAR APAT  / /

VS VS ()

D.G. AND I.G. OF POLICE ODISHA //

141 WP(C)/0031686/2020 JITENDRA NAYAK KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0031687/2020 ELIZA PARICHHA SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0031688/2020 GOLAK CHANDRA DALAI PRAKASH CHANDRA SETHI  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0031689/2020 SATRUGHAN DANDAPAT SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0031690/2020 NIRAKAR NAYAK SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0031691/2020 ANIL KUMAR MOHANTY SOUBHAGYA KUMAR DASH  / /

VS VS ()

THE SUB COLLECTOR ANANDAPUR //

147 WP(C)/0031692/2020 NARENDRA KUMAR PRADHAN B.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0031693/2020 RAMAKRUSHNA PATI B.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0031694/2020 BHAGIRATHI SAHOO PRABHU PRASANNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0031695/2020 SAGARA TANDI PRASANNA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0031696/2020 PRAFULLA UPADHYAYA S.B.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0031697/2020 MD.NABIJAN P.R.SINGH  / /

VS VS ()

UNION OF INDIA //

153 WP(C)/0031698/2020 KALPANA RANI BHANJA SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0031699/2020 RABINDRA NATH JENA SURYAKANTA DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0031700/2020 SANAT  KUMAR DAS SURYAKANTA DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0031701/2020 KARAMRAJ SOREN @ KARANRAJ SOREN SURYAKANTA DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0031702/2020 PITABAS PANDA G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0031703/2020 SIDHESWAR MISHRA PRAKASH K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0031704/2020 KADU MARANDI SIDDHARTH PRASAD MISHRA  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0031705/2020 SAROJ KUMAR PANDA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0031706/2020 SIDHARTH DASH SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0031707/2020 TARLANA TATAYYA GUPTA SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0031708/2020 RAJESWARI SUNA SANTOSH KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0031709/2020 PRAFULLA PANIGRAHI R.R.DAS(A)  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0031710/2020 PREMANANDA PRADHAN MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0031711/2020 RAJENDRA NARAYAN MISHRA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0031712/2020 JAYANTILATA DAS T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0031713/2020 SAHAJAHAN B PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0031714/2020 SURESH KUMAR PARHI T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0031715/2020 PITAMBAR NAYAK T.K.NAYAK  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0031716/2020 PUSPARANI BEHERA T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0031717/2020 GANGADHAR SIAL T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0031718/2020 CHAKRADHARA BARIK T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0031719/2020 RABI NARAYAN SAHU T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0031720/2020 SUMANTA KUMAR DALAI T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0031721/2020 GAURANGA CHANDRA SUTAR T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0031722/2020 AKHAYA KUMAR SAHU A.B.PARIDA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0031723/2020 GANESH PRASAD DASH T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0031724/2020 KANCHANBALA MALLIK T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0031725/2020 SADANANDA SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

181 WP(C)/0031726/2020 PARASURAM DASH T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0031727/2020 MAHESWAR PADHAN T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0031728/2020 SAROJ KUMAR RAY SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0031729/2020 LAXMIKANTA PANIGRAHI T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0031730/2020 LAXMAN KUMAR BEHERA T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0031731/2020 PITABASA PANIGRAHI T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0031732/2020 MALATILATA SAMAL T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0031733/2020 NABAKISHORE SHIAL T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0031734/2020 SANJUKTA SABAT T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0031735/2020 RABINDRA KUMAR SAHOO T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0031736/2020 SACHIDANANDA MOHANTY A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0031737/2020 HRUDANANDA BARIK PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0031738/2020 SAROJ KUMAR DASH A.PATTANAIK  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0031739/2020 JALADHAR ROUT A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0031740/2020 RANJAN KUMAR PANDA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0031741/2020 BIRENDRA KUMAR SWAIN BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0031742/2020 KAILASH CHANDRA NAYAK BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0031743/2020 MEENA DEVI SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0031744/2020 KRISHNA CHANDRA MAHARANA BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0031745/2020 SABITA PANIGRAHI BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0031746/2020 NIRMAL HATI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0031747/2020 SURENDRA KUMAR BEHERA BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0031748/2020 ASHOK KUMAR YADAV PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0031749/2020 NABAKISHORE BEHERA BISWAJIT SAHOO  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0031750/2020 KALI PRASAD MISHRA B.N.SAMANTARAY  / /

VS VS ()

STATE OF ORISSA //

206 WP(C)/0031751/2020 KAILASH CHANDRA LENKA BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0031752/2020 MANDAKINI PANDEY PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0031753/2020 NIBAS BARIK BISWAJIT SAHOO  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0031754/2020 DIBYA RANJANI BADATYA SATYA SINDHU KASHYAP  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0031755/2020 SOURAJIT DAS GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0031756/2020 SANJAYA KUMAR SAHOO GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0031757/2020 SUKANTI HOTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0031758/2020 CHANDRAKANTA PARIDA ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0031759/2020 ANUPAMA PRADHAN SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0031760/2020 PRASHANTA KUMAR DAS DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0031761/2020 PURUSOTTAM ROUT U.C.JENA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0031762/2020 TULSIRAM NIAL BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

218 WP(C)/0031763/2020 RABINDRA SAHOO ARIJEET MISHRA  / /

VS VS ()

COLLECTOR, JAJPUR //

219 WP(C)/0031764/2020 ABHAY TIWARI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0031765/2020 SK.MD.TASLIM RAZA DHIRENDRA KU.MOHAPATRA  / /

VS VS ()

MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD. //

221 WP(C)/0031766/2020 LABANI MAHAR BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

222 WP(C)/0031767/2020 MARTIN MUNDA RABI NARAYAN BEHERA  / /

VS VS ()

CHIEF EXECUTIVE OFFICER, SAIL ROURKELA STEL PLANT //

223 WP(C)/0031768/2020 PRAMILA DEI SUBASH CHANDRA PANI  / /

VS VS ()

RTO,BBSR-II //

224 WP(C)/0031769/2020 BABITA SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0031770/2020 ASHALATA PARIJA S.D.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0031771/2020 NARAYAN SAHOO S.D.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0031772/2020 M/S BISESWAR ROUT SECURITY AGENCY BHAWANI PRASAD TRIPATHY  / /
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VS VS ()

UNION OF INDIA //

228 WP(C)/0031773/2020 BHUTI BHUYAN SUBRAT PANDA  / /

VS VS ()

THE SUB COLLECTOR CUM SUB DIVISIONAL MAGISTRATE KHORDHA //

229 WP(C)/0031774/2020 SULOCHANA BHOI SATYAJIT MUKHERJEE  / /

VS VS ()

SUB COLLECTOR, SADAR, CUTTACK //

230 WP(C)/0031775/2020 MANORAMA DEVI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0031776/2020 DEEPAK KUMAR SAHU S.B.SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0031777/2020 PRAKASH NAYAK B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0031778/2020 SUBASINI NAYAK G.P.JENA  / /

VS VS ()

GOVERNOR, RESERVE BANK OF INDIA //

234 WP(C)/0031779/2020 RASIKA SABAR BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

235 WP(C)/0031780/2020 RATENDRA NIAL BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

236 WP(C)/0031781/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

KAMALAKANTA GHOSH //

237 WP(C)/0031782/2020 PRAHALLAD DEHURY SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0031783/2020 ASHOK KUMAR DAS SANGRAM JENA  / /

VS VS ()

Page 21/40



ORISSA HIGH COURT

FILING REPORT AS ON :18/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

239 WP(C)/0031784/2020 BINOD KUMAR MAHAKUD GOKULANANDA PADHI  / /

VS VS ()

SECRETARY PANCHAYAT RAJ //

240 WP(C)/0031785/2020 TARULATA MUKHI BIBHUTI BHUSAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0031786/2020 KANCHAN ENTERPRISES BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0031787/2020 CHHOTRAI TUDU RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0031788/2020 PRADEDP KUMAR DAS B.S.TRIPATHY..1  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0031789/2020 NIRANJAN OJHA B.S.TRIPATHY..1  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0031790/2020 SIDHESWAR MISHRA PRAKASH K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0031791/2020 SADASIVA JENA P.K.NAYAK  / /

VS VS ()

CUTTACK CENTRAL COOPERATIVE BANK LTD. //

247 WP(C)/0031792/2020 INDRAMANI PANDA PRAMOD KUMAR NAYAK  / /

VS VS ()

CUTTACK CENTRAL COOPERATIVE BANK LTD //

248 WP(C)/0031793/2020 MANMOHAN PATRA PRAMOD KUMAR NAYAK  / /

VS VS ()

CUTTACK CENTRAL COOPERATIVE BANK LTD. //

249 WP(C)/0031794/2020 CHANDRA SEKHAR CHOUDURY PRAMOD KUMAR NAYAK  / /

VS VS ()

CUTTACK CENTRAL COOPERATIVE BANK LTD. //
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250 WP(C)/0031795/2020 BRUNDABAN DAS SHIVSANKAR MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //

251 WP(C)/0031796/2020 SUDHANSU SHEKHAR DASH SRIKAR KUMAR RATH  / /

VS VS ()

THE COLLECTOR SAMBALPUR //

252 WP(C)/0031797/2020 MEGHAMALA MOHAPATRA NALINI KANTA DASH  / /

VS VS ()

RESERVE BANK OF INDIA //

253 WP(C)/0031798/2020 PURANDAR PATRA SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0031799/2020 PRABODHA KUMAR PRADHAN P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0031800/2020 TARUN KUMAR NAIK SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0031801/2020 MUKESH KUMAR PANDA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0031802/2020 PINKI PANDA SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0031803/2020 PARSURAM BISWAL BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0031804/2020 AJAMBAR BANIA SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0031805/2020 MINAKETAN SAHOO P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0031806/2020 PRAHALLAD BEHERA SUBHANKAR ROUT  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0031807/2020 JANARDAN PATTNAIK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0031808/2020 BIRABAR BEHERA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0031809/2020 KASI NATH GIRI BISWAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0031810/2020 RUDRAMADHAB BARIK SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0031811/2020 DILLIP KUMAR MEHER HIMANSHU SEKHAR MISHRA  / /

VS VS ()

CHIEF ENGINEER, ODISHA STATE POLICE HOUSING AND WELFARE CORPORATION LTD. //

267 WP(C)/0031812/2020 RAJENDRA KUMAR MOHANTY SUBHANKAR ROUT  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0031813/2020 DILLIP KUMAR BHADRA BISWAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0031814/2020 ABANI KISAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0031815/2020 ANAJAN KISAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0031816/2020 BIMBALA PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0031817/2020 BHABENDRA KUMAR MOHANTY SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()
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NESCO //

273 WP(C)/0031818/2020 BIKASH KUMAR MOHAPATRA BISWAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0031819/2020 BINAPANI JENA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0031820/2020 PRATIVA KISAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0031821/2020 KIRANBALA BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0031822/2020 SHANTILATA JETHI TRILOCHAN BARIK  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0031823/2020 HADIBANDHU BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0031824/2020 BANAMALI SAHOO P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0031825/2020 GIRISH CHANDRA TRIPATHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0031826/2020 BIKRAMADIYA KISAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0031827/2020 DIGAMBAR MALLICK P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0031828/2020 TRILOCHAN PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0031829/2020 SANTOSH KUMAR PARIDA PANCHANAN SAHOO  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0031830/2020 PRATITI SATAPATHY P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0031831/2020 NITYANANDA NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0031832/2020 HEMANTA KUMAR PARHI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0031833/2020 THANA SUNDAR PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0031834/2020 SANTOSH KUMAR NAYAK P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0031835/2020 ANJALI PARIDA PANCHANAN SAHOO  / /

VS VS ()

DIRECTOR OF MEDICAL EDUCATION AND TRAINGING //

291 WP(C)/0031836/2020 POULASTI KUMAR KISAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0031837/2020 ROHIT KUMAR BEHERA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0031838/2020 VALMIKI MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0031839/2020 PURANDAR NAIK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0031840/2020 BASANTILATA JENA PRAKASH KUMAR SAMAL  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0031841/2020 SATADHANU PRADHAN KABIR KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0031842/2020 MITRABHANU NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0031843/2020 KISHOR CHANDRA SAHOO P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0031844/2020 CHAKRADHAR BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0031845/2020 NARAYAN CHANDRA JENA PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0031846/2020 PRAHALLAD CHANDRA NATH K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0031847/2020 A.SUGYANI PATRA ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0031848/2020 SUSHIL KUMAR PATEL GURU PRASAD PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0031849/2020 DR.JAYANT KUMAR SAMAL ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0031850/2020 RANJAN KUMAR NAIK PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0031851/2020 RAMESH BEHERA SATYABRATA PANDA  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0031852/2020 DAMBARUDHAR PADHIHARY PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0031853/2020 ASHOK KUMAR ACHARYA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0031854/2020 NIRAKAR SAMAL PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0031855/2020 NARENDRA NATH PANDA ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0031856/2020 SUSHIL KUMAR PATEL GURU PRASAD PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0031857/2020 RAMESH CHANDRA NAYAK PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0031858/2020 GALAXY SPORTS AND CULTURAL CLUB SARANGADASUJATA JENA  / /

VS VS ()

COLLECTOR KANDHAMAL //

314 WP(C)/0031859/2020 THE PRESIDENT KANTABANJI TUCK OWNER S ASSOCIATIONASHIS KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0031860/2020 BATAKRUSHNA SETHI PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0031861/2020 PRAVASH BEHERA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0031862/2020 OM PRAKASH MANSINGH PRASANTA KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0031863/2020 NISHIKANTA JENA PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0031864/2020 RANKANIDHI SCHOOL FOR THE DEAF NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0031865/2020 SWARNALATA SENAPATI RAMESH CHANDRA OJHA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0031866/2020 YUDHISTHIR LENKA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0031867/2020 GOURANG CHARAN ROUT BHUBAN MOHAN BHUYAN  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0031868/2020 DURYODHAN OJHA RAMESH CHANDRA OJHA  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0031869/2020 BHASKAR BEHERA TRILOCHAN BARIK  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0031870/2020 NARAYAN CHANDRA SETHI PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0031871/2020 BABU SAHU ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0031872/2020 PRADEEP KUMAR SAMAL SRINIBAS SATAPATHY  / /

VS VS ()

THE COMMISSIONER CUTTACK MUNICIPAL CORPORATION //

328 WP(C)/0031873/2020 GANESH PRASAD SINGH PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0031874/2020 SAROJINI LAKRA BISWAJIT NAYAK  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0031875/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

KISHORE KUMAR PRADHAN //

331 WP(C)/0031876/2020 PRATAP CHANDRA BISWAL PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0031877/2020 NABANITA NANDY PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0031878/2020 SOUMYA RANJAN BEHERA SATYABRATA PANDA  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0031879/2020 DEBENDRANATH NAIK S.P.SAHOO  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0031880/2020 NIRAKAR SETHI PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0031881/2020 RABINDRA KUMAR JENA PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0031882/2020 RAJANI DAS PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0031883/2020 AMIYA CHAND NAYAK MD.G.MADANI  / /

VS VS ()

THE REGIONAL TRANSPORT OFFICER BHADRAK //

339 WP(C)/0031884/2020 PADMA CHARAN HAIBURU ABHAYA KUMAR BEHERA  / /

VS VS ()

UNION OF INDIA //

340 WP(C)/0031885/2020 SASMITA NAYAK PRAKASH KUMAR SAMAL  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0031886/2020 PRATAP CHANDA DAS JANGYA PRAKASH PARIDA  / /

VS VS ()

THE COLLECTOR JAGATSINGHPUR //

342 WP(C)/0031887/2020 RATIKANTA BISWAL ABHAYA KUMAR BEHERA  / /

VS VS ()

UNION OF INDIA //

343 WP(C)/0031888/2020 GANESH PRASAD SETHI PRAKASH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0031889/2020 PRAMILA SWAIN PRAKSH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0031890/2020 NURSINGHA CHARAN AICH PRAKSH KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0031891/2020 AJIT KUMAR MOHANTY S.K.SAMAL  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0031892/2020 CHITTA RANJAN SAHOO ASHOK KU BEHERA  / /

VS VS ()

CM, HINDUJA LEYLAND FINANCE LTD. //

348 WP(C)/0031893/2020 CHITTA RANJAN SAHOO ASHOK KU.BEHERA  / /

VS VS ()

CHIEF MANAGER, HINDUJA LEYLAND FINANCE LTD. //

349 WP(C)/0031894/2020 CHITTA RANJAN SAHOO ASHOK KU.BEHERA  / /

VS VS ()

CM, HINDUJA LEYLAND FINANCE LTD. //

350 WP(C)/0031895/2020 ABHIMANYU BEHERA GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0031896/2020 MAMATA ROUT GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0031897/2020 SUDHANSU KUMAR DAS PRAMOD KUMAR NAYAK  / /

VS VS ()

CUTTACK CENTRAL COOPERATIVE BANK LTD //

353 ABLAPL/0014477/2020 KISHOR KHORA SACHIDANANDA DASH KORAPUT SADAR /123 /2020

VS VS S.D.J.M.,KORAPUT(Koraput)

STATE OF ODISHA GR/0000978/2020

354 ABLAPL/0014478/2020 SANYASI MAHARANA BIKRAM KESHARI RAJ CAPITAL P.S. /434 /2020

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA CT/0004758/2020

355 ABLAPL/0014479/2020 SANATANA PARIDA SIDHARTHA MISHRA MANGALA BAG /250 /2020

VS VS S.D.J.M.,CUTTACK SADAR(Cuttack)

STATE OF ODISHA GR/0001241/2020

356 ABLAPL/0014480/2020 PAPU @ SURYAMANI BHUJABALA JAYDEBA BEHERA NAYAGARH SADAR /122 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),NAYAGARH(Nayagarh *)

STATE OF ODISHA GR/0000474/2020

357 ABLAPL/0014481/2020 KAMDEV NAIK ANUGRAHA NARAYAN SAMANTARAY N.T.P.C. /160 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0001647/2020

358 ABLAPL/0014482/2020 BHAGIRATHI RANA GAGAN BIHARI SINGH KESINGA /259 /2020

VS VS J.M.F.C., KESINGA(Kalahandi)

STATE OF ODISHA CT/0000251/2020

359 ABLAPL/0014483/2020 PADIA MALLIK @ KAILASH MALLIK PANCHANAN PANIGRAHI KAMAKHYANAGAR /384 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),KAMAKSHYANAGAR(Dhenkanal)

STATE OF ODISHA GR/0000638/2020

360 ABLAPL/0014484/2020 PRADEEP KUMAR MOHAPATRA @ PADMA CHARAN MOHAPATRADINESH KUMAR MOHANTY KANAS /192 /2020

VS VS S.D.J.M.,PURI(Puri)

STATE OF ODISHA GR/0003228/2020

361 ABLAPL/0014485/2020 NIRANJAN DAS DINESH KUMAR MOHANTY TALABANIA /178 /2020

VS VS S.D.J.M.,PURI(Puri)

STATE OF ODISHA GR/0003242/2020

362 ABLAPL/0014486/2020 BHASKAR CHANDRA MALLICK RAJJEET ROY BOLAGARH P.S. /194 /2020

VS VS S.D.J.M.,KHURDA(Khordha *)

STATE OF ODISHA GR/0001313/2020

363 ABLAPL/0014487/2020 KALIA @ RAMA CHANDRA SAHOO B.B.ROUTRAY COLLIERY /390 /2020
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VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0001700/2020

364 ABLAPL/0014488/2020 JAYARAM ROUTRAY N.SAHANI KHURDA SADAR /177 /2020

VS VS S.D.J.M.,KHURDA(Khordha *)

STATE OF ODISHA GR/0001237/2020

365 ABLAPL/0014489/2020 MITU @ SWARUP PANDA SUSANTA KUMAR BARAL KHUNTUNI /124 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),ATHGARH(Cuttack)

STATE OF ODISHA CT/0000453/2020

366 ABLAPL/0014490/2020 LAXMAN GOLARI PUSPAMITRA MOHAPATRA CHITRAKONDA /111 /2020

VS VS DISTRICT AND SESSIONS JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA TR/0000126/2020

367 ABLAPL/0014491/2020 SUSHILA KUMAR SINGH KHIROD K. ROUT JARAPADA /262 /2020

VS VS JMFC, CHHENDIPADA(Anugul *)

STATE OF ODISHA GR/0000784/2020

368 ABLAPL/0014492/2020 ABHISEK PRADHAN @ MIKU ANUGRAHA NARAYAN SAMANTARAY MANCHESWAR P.S. /384 /2020

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0014493/2020 SUDHANSU SEKHAR DASH DEEPAK KUMAR SAHOO PATTAMUNDAI /438 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0014494/2020 RANJAN KUMAR MAHANTA PRAKASH K. MISHRA PALLAHARA /177 /2020

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0014495/2020 BIBHUTI BHUSAN NAIK SWAYAMPRAVA DASH  / /0

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0014496/2020 CHILU@ PIPAK KUMAR SAMAL @ DEEPAK SAMALGOPAL KRUSHNA MOHANTY BIKRAMPUR FCI /168 /2020

VS VS ()

STATE OF ODISHA //

373 ABLAPL/0014497/2020 MADHABA ACHARYA S.ROUT  / /0

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0014498/2020 PRASANT NAYAK @ PRASANT KUMAR NAYAKRUDRA NARAYAN PARIJA CHANDABALI /156 /2020

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0014499/2020 JAGA NAYAK @ JAGANNATH S.P.DAS LAXMISAGAR P.S. /301 /2020

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0014500/2020 MD. HABIB DHIRENDRA KUMAR MOHAPATRA LEPHRIPADA /221 /2020

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0014501/2020 BHIMSENA SABAR B.R.TRIPATHY RAYAGADA /30 /2020

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0014502/2020 KISHORE KUMAR SAHOO ANUGRAHA NARAYAN SAMANTARAY DHENKANAL SADAR /530 /2020

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0014503/2020 MANOJAMANJARI MISHRA SURYAKANTA DWIBEDI SAMAL /210 /2020

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0014504/2020 AKASH DAS GANESWAR BEHERA KENDRAPARA /37 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0014505/2020 NASIMA KHATOON RABI NARAYAN BEHERA PLANTSITE /184 /2018

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0014506/2020 DUKHU MEHER SACHIDANANDA PADHEE barpalli /335 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0014507/2020 P. DEBENDRA ACHARY Sibananda Patra DELANGA /124 /2020

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0014508/2020 MANTU MEHER SACHIDANANDA PADHEE barpalli /335 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0014509/2020 RUDRA NARAYAN NAYAK @ RUDRA NAYAKSAILABALA JENA DHARMASALA /418 /2020

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0014510/2020 BANGURU @ MAHESWAR BARIK PRAMOD KUMAR JENA KHANTAPADA /348 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0014511/2020 SIPUN DAS PRAMOD KUMAR JENA BALASORE SADAR /178 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0014512/2020 SUDHIR KUMAR TIYU @ BIRUA B.N.MOHAPATRA KALINGA NAGAR /44 /2020

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0014513/2020 TUNA GOUDA MANORANJAN PADHY HINJILI (ASKA) /295 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0014514/2020 PINTU SWAIN MANORANJAN PADHY HINJILI (ASKA) /295 /2020

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0014515/2020 SARAT SAHU @ SARAT KUMAR SAHOO AMIT KUMAR NATH CHHENDIPADA /71 /2017

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0014516/2020 MANAS RANJAN BISWAL @ MANAS BISWAL PARSURAM DAS RAJKANIKA /273 /2020

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0014517/2020 GUTKA @ KARTIK BEHERA BISWAJIT NAYAK TANGARPALI /178 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0014518/2020 SHASHI @ SASHI SHARMA TANMAYA KUMAR MOHANTY KANIHA /81 /2013

VS VS ()

REPUBLIC OF INDIA (CBI) //

395 ABLAPL/0014519/2020 RAKESH KUMAR DHAL AMULYA RATNA PANDA JAJPUR SADAR /202 /2020

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0014520/2020 TANMAYA KUMAR MOHANTY SOUMYA RANJAN DAS KHANDAGIRI P.S. /718 /2020

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0014521/2020 SK. FAKIR AMULYA RATNA PANDA BALASORE SADAR /172 /2016
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0014522/2020 SASMITA DAS SOUMYA RANJAN DAS KHANDAGIRI P.S. /718 /2020

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0014523/2020 LUCKY MALLICK SUSHANTA KUMAR SAMANTARY CHAULIAGANJA /361 /2020

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0014524/2020 BISHNU @ BISINA DALEI DEBASISH SAMAL REMUNA /181 /2020

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0014525/2020 BARUNA NAIK @ BARUNA KUMAR NAIK P.R.MISHRA BIRMITRAPUR /211 /2020

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0014526/2020 ARUN KUMAR NAYAK SAROJ KUMAR DASH BHUBAN /320 /2020

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0014527/2020 MADHABA ACHARYA S.ROUT  / /0

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0014528/2020 AJAYA NAYAK @ LANDU @ NANDU NAYAK SUSANTA KU. MISHRA JATNI P.S. /443 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0014529/2020 SANTOSH KUMAR GIRI RAMAKANTA PANDA MAHILA P.S.(BBSR) /64 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0014530/2020 RAJU PETER@PITTER ABHISHEK DASH BETNOTI /239 /2020

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0014531/2020 BASANTA KUMAR BALA BIBHU PRASD DAS KANDARPUR /177 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0014532/2020 LAXMAN HRIJAN NIHAR RANJAN SAHOO PAPADAHANDI /61 /2017

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0014533/2020 TAPAS RANJAN PANDA BISHNU PRASAD PRADHAN NAYAPALLI P.S. /545 /2019

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0014534/2020 CHANDRA PRAKASH BADHAI BIJAYA KUMAR RAGADA BELPAHAR /296 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0014535/2020 KUNJA BIHARI PRADHAN ASHOK JENA SONEPUR /159 /2019

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0014536/2020 KUNJA BIHARI PRADHAN ASHOK JENA SONEPUR /160 /2019

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0014537/2020 SANJIT KUMAR NATH NIRANJAN LENKA BADSAHI /130 /2020

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0014538/2020 DASARATHI @ PODA NAIK SAROJ KUMAR DASH BHUBAN /301 /2020

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0014539/2020 SANTOSH KUMAR SAHOO PRADIPTA BEURA TIGIRIA /139 /2020

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0014540/2020 GOUTAM SUR @ TAPU SUR PRAVASH CHANDRA JENA KAMARDA /75 /2020

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0014541/2020 ARABINDA EHERA PRAVASH CHANDRA JENA RAIBANIA /69 /2020

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0014542/2020 CHANDRAKANTA SETHA PRADIPTA BEURA GURUDIJHATIA /128 /2020

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0014543/2020 BIJAYA HAJARI MAHES DAS BELAGARH /29 /2020

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0014544/2020 RABI NARAYAN DAS MANAS CHAND JODAPADAR /164 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0014545/2020 HUNDAN @ SACHIN NAYAK RASHMI RANJAN MISHRA BIDANASI /236 /2020

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0014546/2020 PRASANTA PARIDA MANAS CHAND JODAPADAR /165 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0014547/2020 TULASI MALLIK ASHOK KU SAHOO RAJKANIKA /263 /2020

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0014548/2020 A. BABULA REDDY @ BABULA REDDY PRASANTA KUMAR PANDA NUAGAM (DIGAPAHANDI) /247 /2020

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0014549/2020 DUSHASAN SENAPATI SHUBHENDU KUMAR PARIDA DHENKANAL SADAR /26 /2018

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0014550/2020 SHRIRAM MISHRA @ SRIRAM MISRA SILABHADRA SASTRY BALIANTA P.S. /266 /2020

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0014551/2020 BIPLAB KUMAR YADAV SURYA NARAYAN MISHRA BALANGA /128 /2020

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0014552/2020 GAGAN RAJ M.R.PADHI BONTH /51 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0014553/2020 ABHIMANYU JENA SURYA NARAYAN MISHRA BHUBANESWAR VIGILANCE /19 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0014554/2020 BABAJI BHOI S.K.BHANJADEO KHURDA P.S. /389 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0014555/2020 DIGAMBAR BARAL @ PINTU SURYA NARAYAN MISHRA BALANGA /130 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0014556/2020 GAGAN KUMAR DAS GANESWAR BEHERA KENDRAPARA /37 /2020

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0014557/2020 SARAT BHOI A.PATTANAIK BALIANTA P.S. /172 /2020

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0014558/2020 CHAITANYA NAYAK AMIT KUMAR NATH ANGUL TOWN /1280 /2020

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0014559/2020 PRASANTA KUMAR SETHI @ GOPAL SETHI SURENDRA KU. BISWAL SORO /492 /2018

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0014560/2020 GAGAN KUMAR DHAL ASIT KUMAR JENA BALICHANDRAPUR /329 /2020

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0014561/2020 ABINASH MOHANTY SANGRAMJIT PANDA RAIGHAR /155 /2020

VS VS ()

STATE OF ODISHA //

438 WPC(OA)/0000887/2019 PRASANTA KUMAR HANUMAN M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

439 WPC(OAC)/0000404/2018 DEEPAK MOHANTY M/S.B.S.TRIPATHY 1  / /

VS VS ()

STATE OF ODISHA //

440 WPC(OAC)/0000887/2019 PRASANTH KUMAR HANUMAN M/S. SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

441 WPC(OAC)/0001047/2012 PARAMANANDA BEHERA M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

442 WPC(OAC)/0001222/2019 RABINDRA KUMAR RATH M/S.K.K.SWAIN  / /

VS VS ()
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STATE OF ODISHA //

443 WPC(OAC)/0001247/2019 KISHORE KUMAR SINHA M/S.PRITAM KUMAR MOHANTY  / /

VS VS ()

FAMILY WELFARE AND HEALTH DEPTT. //

444 WPC(OAC)/0001291/2019 MANOJ KUMAR SAHOO M/S.S.D.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //
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1 220/2020 SUVENDRA KUMAR DASH-MP

CONTC/4332/2020

2 1063/2020 MATHURI PARIDA @ JITENDRA PARIDA-MP CHITTA RANJAN DASH

ABLAPL/12380/2020

3 1064/2020 BALARAM KHUNTIA-MP

ABLAPL/9707/2020

4 1065/2020 SK.IMRU@SK.IMRAN-MP DIBYAJYOTI SAHOO

ABLAPL/11630/2019

5 1066/2020 RUSIA BHUJABAL-MP

ABLAPL/11638/2020

6 1067/2020 RUSIA BHUJABALA-MP

ABLAPL/10308/2020

7 1111/2020 SURI@SURENDRA PRADHAN@SARAT-MP

CRLMC/646/2020

8 13779/2020 DR.NALINI PRAVA MOHAPATRA-MP

WP(C)/9693/2020

9 13780/2020 SANGHAMITRA NAYAK-MP

WP(C)/8149/2020

10 13806/2020 RAJ KISHORE PRADHAN-MP

WP(C)/28975/2020

11 13832/2020 NARENDRA KUMAR PRADHAN-MP

WP(C)/28777/2020
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